W : L. —
h’l —

CERTRARABDMDMISIRARAVEVERTRURBAINAL
PRINCIPAL BEMCH: HEW DELHI
0A Mo. 1453798
New Delhi, this the 9th day of December. 1983

. HOW™BLE SHRI T.N.. BHAT., MEMBER (J)
. HOM BLE SHRI S.P.BISWAS, MEMBER (&)

In_the matter of:

Shri Main Singh

S/0 Shri Lila Bingh

R/o H.Mo. 135, Block-~C,

Harsh Vihar,

Shahdara, N

Delhi-110093." . coe. Applicamt
(By Advocate: Sh. J.C.Madan)

Vs,

- 1. Govt., of N.C.T. of Delhi
’ through Chief Secretary,
5, Shyam Nath Marg,
Delhi.

Z. D.G. Home Guards,
CIT Complex,
Raja Gar cden,

Hew Delhi.

3. Commissioner of Police,

Delhl Police Has.,

I.P.Estate, -

pelhi. . + « « Respondents
(By Advocate: Sh. Raijinder Pandita)

O RDER (ORAL)

» 5)

delivered by Hon ble Shri T.N.Bhat., Member (J)

1. Heard counsel for both the parties.

Leafned counsel fér the applicant submitted
written argument§ after giving a copy of the same to the
learned counsel for the reépondénts. We notice that the
respondents have published an advertisement notice in the
dally Hindustan Times, New Delhi, November 25, 1998 issue,
informing all ﬁhose. Hdme Guards who had been discharged
from the Directorate General of Home Guards and Civi)l
Defence, New Delhi to contact the DSO concerned or .JSO

(HG) at the Headguarters, obtain an enrolment form from




-

[ 2]
him., Fill it up and submit it to the DSO. They have been
informed that all those who are found fit will be taken
back. The learned counsel for the respondents today

nroduced before us a copy of order dated 1.12.98 issued by

the Directorate General of Home Guards by which as many as

18 persons have been re-recruited in the Home Guards for a

period of 3 vyears and the name of the applicant 1is

included at S1. No.3 in the aforesaid list. We are,
théréforeg convinced that this OA has now been rendered
infructuous on issuance of the said order. A copy of this
order was Furnished to the learned counsel for the
applicant today in the open Court. A

3. In view of the above, this 0A is disposed

of, as rendered infructuous.
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{ 5.F. BISWAS ) ( T.M. BHAT )
Member (A) Member (J}
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